IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :05-10-2024
Date : 05.10.2024

IName of

Date of

Applicationrcase No. |the
Applicant
072/2024 [05.10.2024 SZ§532024 CHANDRA c.o. 005 M9 lorder ptd. 2024-10-03
MAHARANA
073/2024(05.10.2024 §2§§35024 B MOHARANA (C.0.  |-00%T MO lorder ptd. 2024-10-03
075/2024 [05.10.2024 §2§535024 BK DANDA c.o. |00 N0 lorder pta. 2024-10-03
076/2024 [05.10.2024 §2§532024 BK DANDA c.o. 0050 M9 lorder ptd. 2024-10-03
077/2024 [05.10.2024 §2§§32024 BB ROUT c.o. 0050 M9 lorder ptd. 2024-10-03
078/2024 [05.10.2024 §2§235024 BB ROUT c.o. 005 MO lorder pta. 2024-10-03 BAIL-2
079/2024 [05.10.2024 222535024 B MOHARANA (C.0.  |>00%T MO lorder ptd. 2024-10-03
080/2024(05.10.2024  [oc02l” - lpB waLick  [c.0.  |ZO0FT MO lorder Drd. 2024-10-03 BATL-2
081/2024 (05.10.2024 223535024 BB MALLICK (C.0.  |-0o%0 MO lorder ptd. 2024-10-03
082/2024 (05.10.2024 322535024 BB MALLICK C.0.  |-0o0 MO+ lorder Drd. 2024-10-03
083/2024(05.10.2024  [ooo?l” BB warnick  [c.o.  [O0FT MO lorder prd. 2024-10-03 BATL-2
084/2024(05.10.2024  [o0o” BB warrick  [c.o.  [ZO0FT MO lorder prd. 2024-10-03 BATL-2
085/202405.10.2024 22707 ek gENA c.o.  [00ns MO lorder ptd. 2024-10-03
086/2024(05.10.2024  [For270 IRk warpick  [c.o.  |ZO0FT MO lorder Drd. 2024-10-03
088/2024(05.10.2024  [Soreios |G SAHOO c.o.  [00ns MO lorder ptd. 2024-10-03
089/2024(05.10.2024 2270 Irk mamasrOT [c.0.  [SCOXT MO lorder Dra. 2024-10-03
090/2024(05.10.2024 (oot |BK DALAT c.o. 30X MO lorder ptd. 2024-10-03




ABLAPL- COURT NO.
091/202405.10.2024  [gcde oo, [SS PRADHAN 5 oLD Order Dtd. 2024-10-03
BLAPL- COURT NO.
092/202405.10.2024 g/, >0, |GR PATRA 5 oLD Order Dtd. 2024-10-03
BLAPL- COURT NO.
093/202405.10.2024  |goe"™ MK MOHANTY 5 oD Order Dtd. 2024-10-03
BLAPL- COURT NO.
094/2024|105.10.2024 9637/2024 MK MOHANTY > OLD Order Dtd. 2024-10-03 BAIL-2
BLAPL- COURT NO.
095/202405.10.2024 | /Sc 00, |R SETHI 5 oLD Order Dtd. 2024-10-03 BAIL-2
BLAPL- COURT NO.
096/2024|/05.10.2024 8359/2024 MK PRADHAN > OLD Order Dtd. 2024-10-03 BAIL-2
WP (C) - COURT NO. ol
097/202405.10.2024 |5, 020" o, |T.BAG 5 oLD Order Dtd. 2024-09-30
BLAPL- COURT NO.
098/202405.10.2024 g /,> ", |MD BISWAL 5 oLn Order Dtd. 2024-10-03
BLAPL- COURT NO.
099/202405.10.2024  |g/oh o, |G JAYASINGH 5 oL Order Dtd. 2024-10-03
BLAPL- COURT NO.
100/202405.10.2024 [ /00" 7 0 |S NAYAK 5 oLD Order Dtd. 2024-10-03
BLAPL- COURT NO.
101/202405.10.2024 | Fco'”  |DP DASH 5 oL Order Dtd. 2024-10-03
BLAPL- COURT NO.
102/202405.10.2024  [/00 ", |n SUNDARA 5 oLn Order Dtd. 2024-10-03 BATL-2
BLAPL- COURT NO.
103/2024|05.10.2024 9632/2024 A SUNDARA > OLD Order Dtd. 2024-10-03 BAIL-2
BLAPL- COURT NO.
104/202405.10.2024 [ /07" 0 |PK MISHRA 5 oL Order Dtd. 2024-10-03
BLAPL- COURT NO.
105/202405.10.2024 g /o0, |J KAMILA 5 oL Order Dtd. 2024-10-03
BLAPL- COURT NO.
106/202405.10.2024 |00 o |JP KAR 5 oLD Order Dtd. 2024-10-03
BLAPL- COURT NO.
107/2024(05.10.2024 [,/ " | DASH 5 oLD Order Dtd. 2024-10-03 BAIL-2
BLAPL- COURT NO.
108/202405.10.2024 |0, o, |B BEHERA 5 oD Order Dtd. 2024-10-03
BLAPL- COURT NO.
109/202405.10.2024 |07 MR SAHOO 5 oL Order Dtd. 2024-10-03
BLAPL- COURT NO.
110/202405.10.2024  |c oy oo, [PK MISHRA 5 oLD Order Dtd. 2024-10-03
BLAPL- COURT NO.
111/2024(05.10.2024 [ o0 © 0o, A SAHOO 5 oLD Order Dtd. 2024-10-03




112/202405.10.2024 §52235024 S MITRA c. igURT NO. lorder Dtd. 2024-11-25 ﬁ?égINAL
113/202405.10.2024 ?;éi?;2023 PK MISHRA . igURT NO- lorder Dtd. 2024-10-03 BAIL-2
114/202405.10.2024 g?ifS;OlS MK MOHANTY |C. igURT NO- lorder Dtd. 2024-10-03 ;?ggINAL
115/2024(05.10.2024 Z§§?§823 SP SAHOO c. igURT NO- lorder Dtd. 2024-09-27 ;?ggINAL
116/2024(05.10.2024 §§3235024 R.K.MALLICK |C. gogig NO- lorder Dtd. 2024-10-03
117/202405.10.2024 252235024 M.R.SAHOO  |C. gogig NO-lorder ptd. 2024-10-03

118/2024 05.10.2024 §53235024 M.R.SAHOO  |C. Sog§§ NO- lorder Dtd. 2024-10-03
119/2024(05.10.2024 §§2f35024 S.K.ROUTRAY [C. Sog§§ NO- lorder Dtd. 2024-10-03
120/2024(05.10.2024 §§§§3;024 G.SUNDARA  |C. Sogig NO- lorder Dtd. 2024-10-03
121/202405.10.2024 gsi23;024 K.K.RATH c. gogig NO- lorder Dtd. 2024-10-03
122/202405.10.2024 35223;024 P. PANDA c. gogig NO- lorder Dtd. 2024-10-03
123/2024(05.10.2024 253235024 P. PANDA c. gogig NO- lorder Dtd. 2024-10-03
124/202405.10.2024 §§§255024 P. PANDA c. Sogig NO- lorder Dtd. 2024-10-03
125/2024(05.10.2024 S0 NARAYANA c. SO0ns MO+ lorder pta. 2024-10-03

SATAPATHY

126/2024(05.10.2024 352§32024 D.P.DASH c. gogig NO- lorder Dtd. 2024-10-03
127/2024(05.10.2024 §§§¥35024 G.R.PATRA  [C. gogig NO- lorder Dtd. 2024-10-03
128/2024(05.10.2024 §§§§35024 G.R.PATRA  |[C. gogig NO- lorder Dtd. 2024-10-03
129/2024(05.10.2024 §§§235024 G.R.PATRA  |C. gogig NO-lorder Dtd. 2024-10-03
130/2024(05.10.2024 §§2f35024 G.R.PATRA  |C. Sogig NO- lorder Dtd. 2024-10-03
131/2024(05.10.2024 253235024 G.R.PATRA  |C. Sogig NO- lorder Dtd. 2024-10-03
132/202405.10.2024 §5§§35024 P.K.PATRA . Sogig NO-lorder ptd. 2024-10-03
133/202405.10.2024 g?ggf;oz4 S.BARIK c. gogig NO-lorder Dtd. 2024-10-03
134/202405.10.2024 ?iéj;;2024 B.K.PANDA  |C. SOURT NO-lorder Dtd. 2024-10-03
135/202405.10.2024 §55§35024 K.C.PANDA  |C. SOURT NO. lorder Dtd. 2024-10-03
136/2024(05.10.2024  |CRLMC- S.K.BISWAL |[C. COURT NO. |Order Dtd. 2024-10-03




3561/2024 | 2 OLD

137/202405.10.2024 g?gff;oz4 P.K.JENA gogig NO- lorder Dtd. 2024-10-03
138/202405.10.2024 ?5;;;;2024 iﬁﬁigRgEHERA gogig NO- lorder Dtd. 2024-10-03
139/2024(05.10.2024 §§é82;2024 S.K.ACHARYA gogig NO- lorder Dtd. 2024-10-03
140/2024(05.10.2024 22;32;2024 S.K.ACHARYA gogig NO- lorder Dtd. 2024-10-03
141/202405.10.2024 §§é§;;2024 B.K.SWAIN gogig NO- lorder Dtd. 2024-10-03
142/202405.10.2024 ?Eé22;2024 K.C.SAMAL gogig NO-lorder ptd. 2024-10-03
143/2024(05.10.2024 ?iégé;2024 S.PATTANAIK Sog§§ NO- lorder Dtd. 2024-10-03
144/2024(05.10.2024 ?§g§§35024 BR MOHANTY Sog§§ NO- lorder Dtd. 2024-10-03
145/2024(05.10.2024 ?ié§%;2024 S.P.SAMANTA Sogig NO- lorder Dtd. 2024-10-03
146/2024(05.10.2024 ?iég;;2024 N.K.ROUT gogig NO- lorder Dtd. 2024-10-03
147/2024(05.10.2024 giégg;2024 J.SAHOO gogig NO-lorder ptd. 2024-10-03
148/2024(05.10.2024 S?§535024 i?;éiAM gogig NO- lorder Dtd. 2024-10-03
149/2024(05.10.2024 giégé;2024 S.NAYAK Sogig NO- lorder Dtd. 2024-10-03

150/2024 05.10.2024 223535024 ﬁigiﬁNARAYAN c Sogig NO- lorder Dtd. 2024-10-03 BATL-2
151/2024(05.10.2024 22;22;2024 P.K.PARIDA Sogig NO- lorder Dtd. 2024-10-03
152/202405.10.2024 252¥55024 ﬁg;iETY Sogig NO- lorder Dtd. 2024-10-03
153/202405.10.2024 ?Ség;;2024 M.K.MOHANTY SSURT NO- lorder Dtd. 2024-10-03

154/2024 05.10.2024 ?§§§53;024 :2¥igigiy SSURT NO- lorder Dtd. 2024-10-04
155/2024(05.10.2024 22000 |s.D.JENA COURT MO lorder pd. 2021-08-10 BATL-2
157/2024|05.10.2024 2;?5;521 S.D.JENA EOURT NO-lorder ptd. 2024-10-04 BAIL-2
159/202405.10.2024 22?52521 S.D.JENA gOURT NO- lorder Dtd. 2024-10-04 BATL-2
160/202405.10.2024 ?i?§8;2023 D.K.JENA EOURT NO-lorder ptd. 2024-10-04 BAIL-2
161/2024(05.10.2024 70000 2. BHOIARAS SO0Rs MO lorder pta. 2024-10-25 CONTEMPT




162/202405.10.2024 52232513 K SAHOO gogig NO- lorder Dtd. 2024-09-27 CONTEMPT
163/2024(05.10.2024 222235024 J P KAR gogig NO- lorder Dtd. 2024-09-27
164/2024(05.10.2024 12 )7 R saHOO SO0t MO lorder ptd. 2024-10-01 N NCH1
165/2024 (05.10.2024 ggé§>5024 gy AN SOONT MO lorder ptd. 2024-10-03 e eH_a
166/2024(05.10.2024 ggé§>5024 S MOHANTY gogig NO- lorder Dtd. 2024-10-03 gii;CH_3
167/2024/05.10.2024  |LAA-6/2020 |S MOHANTY gogig NO- lorder Dtd. 2024-09-26 i;igiL
168/2024(05.10.2024 §§§5024 M K PANDA gogig NO- lorder Dtd. 2024-10-03

169/2024 05.10.2024 ??§5024 M K PANDA §Og§§ NO-lorder ptd. 2024-10-03

170/2024 (05.10.2024 i?§5024 G JAYASINGH §08§§ NO- lorder Dtd. 2024-10-03
171/2024(05.10.2024 g§§5015 M K PANDA §08§§ NO- lorder Dtd. 2024-10-03 prs
172/2024(05.10.2024 ié?;Olg DILLIP SAMAL §OB§§ NO- lorder Dtd. 2024-10-03 i;igiL
173/2024(05.10.2024 ???2019 M K PANDA gogig NO- lorder Dtd. 2024-10-03 ;;igiL
174/202405.10.2024 ???2019 M K PANDA gogig NO- lorder Dtd. 2024-10-03 ;;igiL
175/2024|05.10.2024 ???5019 DILLIP SAMAL gogig NO. lorder Dtd. 2024-10-03 i;igiL
176/2024(05.10.2024 ???5019 M K PANDA gogig NO-lorder Dtd. 2024-10-03 i;igiL
177/2024(05.10.2024 552535024 JR NAYAK gogig NO- lorder Dtd. 2024-10-04 BATL-1
178/2024(05.10.2024 giégg;2024 S.K.ACHARYA gogig NO- lorder Dtd. 2024-10-03
179/202405.10.2024 iﬁé;Olg M K PANDA gogig NO-lorder ptd. 2024-10-03 i;igiL
180/2024/05.10.2024 282?35024 D PARIDA gogig NO-lorder Dtd. 2024-10-04 BAIL-1
181/202405.10.2024 ?§2535024 BB MALLICK gogig NO-lorder ptd. 2024-10-04
183/202405.10.2024 §g§§35024 A SUNDARA gogig NO-lorder ptd. 2024-10-04 BAIL-2
184/2024(05.10.2024 22?535024 SC BISWAL gogig NO- lorder Dtd. 2024-10-04
187/2024(05.10.2024 §§2§35024 SP SAMANTA gogig NO- lorder Dtd. 2024-10-04
189/2024(05.10.2024 §$2$35024 ?SSiiDRA gogig NO- lorder Dtd. 2024-10-04




IMOHAPATRO

BLAPL- COURT NO.
190/202405.10.2024 |20 0 o, |S.K.BISWAL 3 oLD Order Dtd. 2024-10-04
BLAPL- COURT NO.
192/2024(05.10.2024 [ S0 " o, |S SAMAL 3 oLD Order Dtd. 2024-10-04 BATL-1
ABLAPL- COURT NO.
194/2024(05.10.2024  [72°0 ° AK SAHOO 3 oLD Order Dtd. 2024-10-04 BATL-1
BLAPL- COURT NO.
197/2024|05.10.2024 [/, " |DP DASH 3 oLD Order Dtd. 2024-10-04 BATL-1
BLAPL- COURT NO.
199/202405.10.2024  |c S0 "o, |L ACHARI 3 oLD Order Dtd. 2024-10-04
BLAPL- COURT NO.
202/2024(05.10.2024 [ /oo /)0, |RK MALLICK 3 oLD Order Dtd. 2024-10-04
BLAPL- COURT NO.
212/2024(05.10.2024 |00 " |SP DAS 3 oLD Order Dtd. 2024-10-03 BATL-1
ABLAPL- COURT NO.
215/2024(05.10.2024 [ [PK DASH 5 OLD Order Dtd. 2024-10-03 BATL-2
BLAPL- COURT NO.
217/2024(05.10.2024 [0 o KK JENA 5 OLD Order Dtd. 2024-10-03
CRLA- COURT NO. CRIMINAL
218/2024|05.10.2024 [0, |A K MISHRA 5 OLD Order Dtd. 2024-10-04 ADDEAL
BLAPL- COURT NO.
230/2024(05.10.2024 S 00, [BK PANDA 5 oLD Order Dtd. 2024-10-03 BATL-1
CRLA- COURT NO. CRIMINAL
232/202405.10.2024 |01 0o, |G JAYASINGH 3 Order Dtd. 2024-12-16 ADDEAL
CRLMP- COURT NO. WRIT
233/2024(05.10.2024 /o, |B BEHERA 3 Order Dtd. 2024-10-04 BRANCH-7
CRLMP- COURT NO. WRIT
234/2024(05.10.2024 7000 M K PANI 3 Order Dtd. 2024-10-04 BRANCH-?
CRLMP- COURT NO. WRIT
235/2024(05.10.2024 |0 oo, |S K SAHU 5 Order Dtd. 2024-10-04 BRANCH-2
BLAPL- COURT NO.
237/2024|05.10.2024 [0 "o, MR SAHOO 5 Order Dtd. 2024-10-03
CRLA- COURT NO. CRIMINAL
240/2024(05.10.2024 |70 [R.K. MOHANTY 1 Order Dtd. 9999-12-31 ADDEAL
RSA- COURT NO. SECOND
241/2024(05.10.2024 |10 0, M.M. PANDA 1 Order Dtd. 2024-12-23 EDEAL
BLAPL- COURT NO.
243/2024(05.10.2024 [ O oo, 3. R. NAYAK i Order Dtd. 2024-10-03
ABLAPL- DINESH KUMAR COURT NO.
244/202405.10.2024 |0 DT 5 OLD Order Dtd. 2024-07-11
CRLMC- S. S. COURT NO.
245/202405.10.2024 S0 "0 o 12 cvar 5 OLD Order Dtd. 2024-10-03
BLAPL- COURT NO.
246/202405.10.2024 |70 - [R. K. BARIK 5 OLD Order Dtd. 2024-10-03




CRLMC- COURT NO.
247/2024(05.10.2024 5000 B B ROUT S Order Dtd. 2024-10-03
CRLMC- COURT NO.
248/202405.10.2024 50067 B B ROUT o Order Dtd. 2024-10-03
WP (C) - COURT NO. e
249/2024/05.10.2024 10 50" |sK LENKA - Order Dtd. 2024-09-11
ABLAPL- S P COURT NO.
250/202405.10.2024 [P0t o  ATRA - Order Dtd. 2024-10-04
CRLMC- COURT NO.
251/2024(05.10.2024  |S00C7  ANTTA SAHOO - Order Dtd. 2024-10-03
CRLMC- BALARAM COURT NO. CRIMINAL
252/2024(05.10.2024 |20 [RAAR - Order Dtd. 2024-10-03 o
MISC.
253/2024(05.10.2024 |NRCA- J. DEHURY COURT NO. | Ger Dtd. 2024-10-03 APPEAL
170/2024 1
SEC.
MISC.
254/2024(05.10.2024 [TRCAT I.CH. SAHU COURT NO. o Ger Dtd. 2024-10-03 APPEAL
170/2024 1
SEC.
WP (C) - COURT NO. WRIT
255/2024105.10.2024 1024/2024 R.C. MALLICK 1 BRANCH-8
WP (C) - COURT NO. o WRIT
256/202405.10.2024 125} - [k.C. SWAIN : Order Dtd. 2024-10-01 s
MISC.
257/202405.10.2024 |ACA- S.R. OJHA COURT NO. APPEAL
318/2024 1
SEC.
MISC.
258/202405.10.2024 |[NACA- S. SWAIN COURT NO. | Ger Dtd. 2024-10-03 APPEAL
318/2024 1
SEC.
MISC.
MACA- D.K. COURT NO.
259/2024(05.10.2024  [\2CF0 R ma : Order Dtd. 2024-10-03 éggEAL
MISC.
260/2024(05.10.2024 [TACAT D.K. SAHOO COURT NO. | Ger Dtd. 2024-10-03 APPEAL
433/2023 23
SEC.
MISC.
261/202405.10.2024 [NACA- S. SWAIN COURT NO. | Ger Dtd. 2024-10-03 APPEAL
354/2024 23
SEC.
MISC.
262/202405.10.2024 |MACA- A.K. BARIK COURT NO. |5 Ger Dtd. 2024-10-03 APPEAL
354/2024 23
SEC.
WP (C) - COURT NO. o
263/2024(05.10.2024 o 2)7 . lG.C.JENA = Order Dtd. 2024-10-03
WP (C) - COURT NO. o
264/2024(05.10.2024 o= 007 IM.D.BISWAL - Order Dtd. 2024-10-03
MISC.
265/202405.10.2024 |["ACA- DILLIP SAMAL COURT NO. |5 Ger Dtd. 2024-10-03 APPEAL
356/2019 12
SEC.
WP (C) - COURT NO. o
266/202405.10.2024 1o 007 13, P.KAR - Order Dtd. 2024-10-03
MACA- COURT NO. MISC.
267/2024(05.10.2024 3000 o |s. SWAIN - Order Dtd. 2024-10-03 RS




SEC.

268/2024|05.10.2024 §5§§35024 g?ggiﬁHY igURT NO- lorder Dtd. 2024-10-03
269/2024|05.10.2024 §§5235024 P.R.CHHATOT gogig NO- lorder Dtd. 2024-10-03
270/2024|05.10.2024 g?gé;Olg S. PALAT gogig NO- lorder Dtd. 2024-10-03 iéigAL
SEC.
271/2024|05.10.2024 ?Eég;;2024 §i§i§G¥OHAN gogig NO- lorder Dtd. 2024-10-03
272/2024|05.10.2024 25;8;;2024 2i§i§G¥OHAN gogig NO- lorder Dtd. 2024-10-03
273/2024(05.10.2024 §€§§5024 S. SWAIN Sog§§ NO- lorder Dtd. 2024-10-03
274/2024(05.10.2024 2258;;2024 §i§i§G¥OHAN 208§§ NO- lorder Dtd. 2024-10-03
275/2024(05.10.2024 22581;2024 2i§i§G¥OHAN Sogig NO- lorder Dtd. 2024-10-03
276/2024/05.10.2024 §§§§;024 A.K. BARIK gogig NO- lorder Dtd. 2024-10-03
278/2024(05.10.2024 25528;2024 §i§i§G¥OHAN gogig NO- lorder Dtd. 2024-10-03
279/2024(05.10.2024 222?5024 S. SWAIN gogii NO-lorder ptd. 2024-10-03
280/202405.10.2024 giégg;2024 §§§i§G¥OHAN Sogig NO- lorder Dtd. 2024-10-03
281/2024(05.10.2024 gié§2;2024 §§§i§G¥OHAN Sogig NO- lorder Dtd. 2024-10-03
282/2024(05.10.2024 §§S§5024 A.K. BARIK Sogig NO- lorder Dtd. 2024-10-03
283/2024(05.10.2024 §§£22;2024 J.PARIDA gogig NO- lorder Dtd. 2024-10-03
284/2024(05.10.2024 2?2?;019 S. SWAIN Sogig NO- lorder Dtd. 2024-10-03 X;EEAL
SEC.
285/202405.10.2024 25;3;;2024 C.K.ROUT Sog§§ NO-lorder ptd. 2024-10-03
286/2024(05.10.2024 giéié;zoz4 gi§i§G¥OHAN Sogig NO- lorder Dtd. 2024-10-03
288/2024(05.10.2024 giég;;2024 2i§§§G¥OHAN Sogig NO- lorder Dtd. 2024-10-03
289/2024(05.10.2024 gg;?alg S.K. SAHOO gogig NO- lorder Dtd. 2024-09-25 iéigAL
SEC.
290/2024|05.10.2024 ?iégi;zoz4 Ei§i§G¥OHAN gogig NO-lorder Dtd. 2024-10-03
291/2024(05.10.2024 ?iégg;zoz4 Ei§i§G¥OHAN gogig NO-lorder ptd. 2024-10-03
292/2024(05.10.2024 2232619 EEEAPATI SOBEE NO. lorder Dtd. 2024-09-25 EEEEAL




WP (C) - BRAJA MOHAN COURT NO. _ _
293/2024(05.10.2024 [0 1007 o e S Order Dtd. 2024-10-03
MISC.
295/2024(05.10.2024 [JACAT S.K. SAHOO COURT NO. o Ger Dtd. 2024-09-25 APPEAL
88/2019 10
SEC.
CRLMP- COURT NO.
296/202405.10.2024 (000 |A.K.BISWAL - Order Dtd. 2024-10-03
MISC.
MACA- B.R. COURT NO.
297/202405.10.2024 [0S0 o BeR. - Order Dtd. 2024-09-25 éngAL
CRLMP- GYANENDRA COURT NO.
298/2024(05.10.2024 | 3o E L oARIDA - Order Dtd. 2024-10-03
MISC.
299/2024 (05.10.2024 |27 K.K. NATH COURT NO. o Ger Dtd. 2024-10-04 APPEAL
632/2018 10
SEC.
MISC.
300/2024 05.10.2024 RO S.K. BEHERA COURT NO. o Ger Dtd. 2024-10-04 APPEAL
632/2018 10
SEC.
CRLMP- TAPAN KUMAR COURT NO.
302/202405.10.2024 (3000 TEER - Order Dtd. 2024-10-03
WP (C) - S.P. COURT NO. -
303/2024(05.10.2024 2507 1SR  rma - Order Dtd. 2024-10-03
CRLMC- COURT NO.
304/2024(05.10.2024  |Son0C7 AL sUNDARAY - Order Dtd. 2024-10-03
CRLMP- COURT NO. WRIT
305/202405.10.2024 |5 |pLK. MOHANTY - Order Dtd. 2024-10-04 o NCHLS
CMP- COURT NO.
306/2024(05.10.2024 |00 M.D.BISWAL - Order Dtd. 2024-10-03
WP (C) - COURT NO. o
307/2024(05.10.202¢  |Y¢ (5)° I pariDA - Order Dtd. 2024-10-03
MISC.
308/2024(05.10.2024 |[NACAT J. DEHURY COURT NO. | Ger Dtd. 2024-10-03 APPEAL
169/2024 10
SEC.
MISC.
309/202405.10.2024 |NACA- I.CH. SAHU COURT NO. | Ger Dtd. 2024-10-03 APPEAL
169/2024 10
SEC.
WP (C) - COURT NO. o
310/202405.10.2024 10 ©)7  [K.C.KAR - Order Dtd. 2024-10-03
MISC.
312/2024(05.10.2024 [NACA- S.K. SAHOO COURT NO. | Ger Dtd. 2024-09-25 APPEAL
87/2019 10
SEC.
WP (C) - COURT NO. o
313/202405.10.2024 |1 ©)7  M.NAYAK o Order Dtd. 2024-10-03
MISC.
MACA- B.R. COURT NO.
314/2024(05.10.2024  [2080 o [2-0 o Order Dtd. 2024-09-25 2E£EAL
CMP- COURT NO.
315/2024(05.10.2024 0" |A.SAHOO o Order Dtd. 2024-10-03
MACA- COURT NO. MISC.
316/2024(05.10.2024 ;050 [S.R. OJHA o Order Dtd. 2024-10-03 RS




SEC.

317/2024(05.10.2024 ngg/2024 S.K.SAHOO SSURT NO- lorder Dtd. 2024-10-03
318/2024(05.10.2024 ?iéi;;2024 §i§i§G¥OHAN ggURT NO- lorder Dtd. 2024-10-03
320/2024(05.10.2024 Tigégozo K.K. JENA SSURT NO- lorder Dtd. 2024-10-03 iéigAL
SEC.
321/2024(05.10.2024 ?Eé22;2024 A.SAHOO SSURT NO- lorder Dtd. 2024-10-03
322/2024(05.10.2024 Tigégozo S.D. JENA SSURT NO- lorder Dtd. 2024-10-03 iéigAL
SEC.
323/2024(05.10.2024 §§252624 géiﬁg SAGAR igURT NO- lorder Dtd. 2024-09-04
324/2024(05.10.2024 §2§23;024 g;ﬁ?; SAGAR ggURT NO- lorder Dtd. 2024-10-03 BATL-1
325/2024(05.10.2024 §§223;024 EﬁiﬁﬁiDﬁgMAR ggURT NO- lorder Dtd. 2024-10-03
327/2024(05.10.2024 §$§535024 ﬁgii;?Y ggURT NO- lorder Dtd. 2024-10-03 BATL-1
328/2024(05.10.2024 2?@252524 EﬁAEjADEo gogii NO-lorder ptd. 2024-08-30 BAIL-1
330/2024(05.10.2024 2?253;024 P JENA Sog§§ NO- lorder Dtd. 2024-10-04
331/2024(05.10.2024 253535024 B DAS Sogig NO- lorder Dtd. 2024-10-03
332/2024(05.10.2024 §§2§35024 giiggigH Sogig NO- lorder Dtd. 2024-09-18
334/2024(05.10.2024 222235024 A. MOHANTY gogig NO- lorder Dtd. 2024-09-19
335/2024(05.10.2024 32253;024 ESEQESEASH gogig NO- lorder Dtd. 2024-10-03
336/2024(05.10.2024 §§§§35024 fiE?J KUMAR gogig NO- lorder Dtd. 2024-10-03
337/2024(05.10.2024 222235024 KK JENA Sogig NO- lorder Dtd. 2024-10-04
338/2024(05.10.2024 252235024 giﬂ?J KUMAR Sogig NO- lorder Dtd. 2024-10-03
339/2024(05.10.2024 2%?53;024 PK MOHANTY Sogig NO- lorder Dtd. 2024-10-04
340/2024/05.10.2024 22?53;024 BB MALLICK Sogig NO-lorder ptd. 2024-10-04 BAIL-1
341/2024/05.10.2024 5%2535024 L ACHARI gogig NO-lorder Dtd. 2024-10-04
343/2024|05.10.2024 g%§535024 L ACHARI gogig NO-lorder ptd. 2024-10-04
34472024 (05.10.2024 322235024 giﬂ?J KUMAR gogig NO-lorder Dtd. 2024-10-03
345/2024(05.10.2024 33?535024 DP DASH gogig NO- lorder Dtd. 2024-10-04 BATL-2




CRLMC-

MANOJ KUMAR

COURT

NO.

346/2024/05.10.2024  |SoppCn O oot Order Dtd. 2024-10-03
ABLAPL- COURT NO.

347/2024(05.10.2024  [Fon200 TR, DAS S Order Dtd. 9999-12-31
ABLAPL- COURT NO.

348/202405.10.2024  20LPT Ik saRU oo Order Dtd. 2024-10-04

SANTOSH
349/2024(05.10.2024 g?ig;;oz4 KUMAR gogig NO- lorder Dtd. 2024-08-28
MAHANTY

CRLMC- BISWARANJAN COURT NO.

350/202405.10.2024  |Sgoroo o, [B008 S Order Dtd. 2024-10-03
ABLAPL- COURT NO.

351/202405.10.2024 700200 ls ROUT oo Order Dtd. 2024-09-30
CRLMC- BISWARANJAN COURT NO.

352/202405.10.2024 | o0 B o Order Dtd. 2024-10-03
BLAPL- COURT NO.

353/2024(05.10.2024 22707 R pas S Order Dtd. 2024-10-03
ABLAPL- COURT NO.

354/202405.10.2024  0LEC I pas oo Order Dtd. 2024-10-01
CRLMC- COURT NO.

356/202405.10.2024 |307EC0 L [B. N. SAHU S Order Dtd. 2024-10-03
BLAPL- BALARAM COURT NO.

358/202405.10.2024 2270 BALER oo Order Dtd. 2024-10-03 BATL-2
CRLMC- SUVENDU COURT NO.

362/2024(05.10.2024 |T0U0C0 0 PUVEY oo Order Dtd. 2024-10-03
BLAPL- BIJAY KUMAR COURT NO.

363/202405.10.2024 oot PR oo Order Dtd. 2024-10-01 BATL-2
CRLMC- SIBA PRASAD COURT NO.

364/2024/05.10.2024  |3on000 SR oo Order Dtd. 2024-10-03
CRLMC- SIBA PRASAD COURT NO.

366/2024/05.10.2024  |oencs S BT ot Order Dtd. 2024-10-03
CRLMC- BIJAY KUMAR COURT NO.

367/2024(05.10.2024 |00 o [t ooes Order Dtd. 2024-10-03
CRLMC- ASHOK KUMAR COURT NO.

368/2024(05.10.2024 (S 0 oo S Order Dtd. 2024-10-03
BLAPL- SUVENDU COURT NO.

370/2024 05.10.2024 g o707 ST ot Order Dtd. 2024-10-03 BAIL-2
BLAPL- SUVENDU COURT NO.

371/2024(05.10.2024  [g /om0 [P S Order Dtd. 2024-10-03
BLAPL- JADUNATH COURT NO.

372/2024(05.10.2024 b e Order Dtd. 2024-10-03




BLAPL- JADUNATH COURT NO.
374/2024|05.10.2024 7066/2024 | PRADHAN > OLD Order Dtd. 2024-10-03 BAIL-1
BLAPL- TUKUNA KUMAR COURT NO.
375/2024|05.10.2024 8795/2024 |MISHRA > OLD Order Dtd. 2024-10-03
ABLAPL- COURT NO.
376/2024|05.10.2024 10870/2024 SUMAN MITRA > OLD Order Dtd. 2024-10-04
WP (C) - COURT NO. el WRIT
380/2024|05.10.2024 7218/2024 S. MOHANTY 6 Order Dtd. 2024-09-11 BRANCH-6
WP (C) - COURT NO. il WRIT
381/2024|05.10.2024 21730/2013 R. SETHI 6 Order Dtd. 2024-10-03 BRANCH-4
WP (C) - COURT NO. Al WRIT
382/202405.10.2024 | o 0,00 oS, BISWAL ‘ Order Dtd. 2024-10-03 BRANCH-3
BLAPL- COURT NO.
383/202405.10.2024 |70 o o |S. CHOUDHURY c Order Dtd. 2024-10-04 BAIL-1
WP (C) - S.K. COURT NO. A WRIT
384/2024|05.10.2024 16335/2024 BHANJADEO 6 Order Dtd. 2024-10-03 BRANCH-5
CRLREV- COURT NO. CRIMINAL
385/202405.10.2024 |0 " 0, |G. SUNDARA p Order Dtd. 2024-10-03 REVISTON
CRLMC- BIJAY KUMAR COURT NO.
386/202405.10.2024 |20V 0o |ppuben c Order Dtd. 2024-10-03
CRLMC- DILLIP KUMAR COURT NO.
387/2024|05.10.2024 3670/2024 MOHARANA 6 Order Dtd. 2024-10-03
CRLA- COURT NO.
388/2024|05.10.2024 733/2024 M.PAGAL 6 Order Dtd. 2024-10-03
CRLA- COURT NO.
389/2024|05.10.2024 941,/2024 D.P.DASH 3 Order Dtd. 2024-10-03
CRLMP- COURT NO.
390/2024|05.10.2024 1323/2024 S.NAYAK 3 Order Dtd. 2024-10-04
CRLMP- GYANA RANJAN COURT NO.
391/2024|05.10.2024 1331/2024 |DHAL 3 Order Dtd. 2024-10-04
CRLMP- COURT NO.
392/2024|05.10.2024 1332/2024 K.C.PANDA 3 Order Dtd. 2024-10-04
CRLMP- COURT NO.
393/2024|05.10.2024 1334/2024 C.R.KAR 3 Order Dtd. 2024-10-04
CRLMP- COURT NO.
394/2024|05.10.2024 1335/2024 P.K.MOHANTY 3 Order Dtd. 2024-10-04
CRLMP- BYOMAKESH COURT NO.
395/2024|05.10.2024 1303/2024 |TRIPATHY 3 Order Dtd. 2024-09-27
CRLMP- COURT NO.
396/2024|05.10.2024 1328/2024 K.C.PANDA 3 Order Dtd. 2024-10-04
CRLMP- COURT NO.
397/2024|05.10.2024 1324/2024 SAK DORA 3 Order Dtd. 2024-10-04
CRLMP- COURT NO.
398/2024|05.10.2024 1330/2024 S.S.PASAYAT 3 Order Dtd. 2024-10-04
CMP- B.R. COURT NO. WRIT
399/202405.10.2024  |go 0o, CENAPATT 5 Order Dtd. 2024-02-27 BRANCH-6




CRLMC- COURT NO.
400/202405.10.2024 |70 - |A.K.ROUL 3 Order Dtd. 2024-10-03

CRLMC- COURT NO.
401/202405.10.2024 35070 o, |A.K.ROUL 3 Order Dtd. 2024-10-03

WP (C) - COURT NO. L
402/2024(05.10.2024 |5, 00000, |T. SHAIN 5 Order Dtd. 2024-10-04

CHIEF

CRLMC- H.S. ' CRIMINAL

403/202405.10.2024 |00 '00 L o Ty JUSTICE'S |Order Dtd. 2024-11-18 MISC
COURT

WP (C) - COURT NO. i
404/2024(05.10.2024 |, 07" 0o, |T.SWAIN 1 Order Dtd. 2024-10-04

RSA- COURT NO.
405/202405.10.2024 |70, |B.BEHERA 1 Order Dtd. 2024-10-03

CRLMC- H.S. COURT NO. CRIMINAL
406/202405.10.2024 S0 o L RAY e Order Dtd. 2024-11-27 I SC

CRLMC- COURT NO.
407/2024/05.10.2024 |52 ) |B.DAS g Order Dtd. 2024-10-03

CRLMC- COURT NO. CRIMINAL
408/2024(05.10.2024 [0 ) IM.K. MOHANTY 5 OLD Order Dtd. 2024-11-06 1 SC

WP (C) - COURT NO. i
409/202405.10.2024 |5, o 0700, [P K. MISHRA 5 OLD Order Dtd. 2024-10-04

CRLMC- COURT NO. CRIMINAL
410/202405.10.2024  |Jg0, 7> o, |I. PANDA e Order Dtd. 2024-11-25 I SC

WP (C) - COURT NO. s
411/2024(05.10.2024 |5, oo oo, M.M.NAYAK e Order Dtd. 2024-10-04

WP (C) - COURT NO. s
412/202405.10.2024 |7, oo’ o, |S.MALLIK 15 Order Dtd. 2024-10-04

CRLREV- COURT NO. CRIMINAL
413/2024(05.10.2024 |77 0 . |P.K. MOHANTY . Order Dtd. 2024-11-08 EEVISTON

WP (C) - COURT NO. o
414/2024(05.10.2024 |7, >0 o |G. JAYASINGH . Order Dtd. 2024-09-30

CRLA- COURT NO. CRIMINAL
415/2024(05.10.2024 |Z0°% o M.K. PANDA 3 Order Dtd. 2024-12-05 ADDEAL

CRLA- COURT NO.
416/202405.10.2024 [ 00 o |A. MOHANTY 5 Order Dtd. 9999-12-31

BLAPL- COURT NO.
417/2024(05.10.2024 [ 2o "o, |GR DHAL 5 Order Dtd. 2024-10-03 BAIL-2

WP (C) - COURT NO. Cial WRIT
418/202405.10.2024 ;o o0 o (B K PANDA 5 Order Dtd. 2024-10-01 BRANCH-5

WP (C) - GANESH COURT NO. A WRIT
420/202405.10.2024 | o0 0o 0| DRA JENA 5 Order Dtd. 2024-10-01 R ANCH-S

WP (C) - COURT NO. il WRIT
421/2024/05.10.2024  |go 0% o, |S.C. DAS 5 Order Dtd. 2024-10-01 ERANCH-3
423/2024(05.10.2024  [WP(C) - 's.C. DAS COURT NO. [Order Dtd. 2024-10-01 WRIT




9923/2022 3 BRANCH-3
429/2024(05.10.2024 [ 15)° s, momaNTY SOV MO lorder ptd. 2024-10-03 N NCH- 6
433/2024(05.10.2024 121507 ls. momawty SOV MO lorder ptd. 2024-10-03 o NCH- 6
435/2024(05.10.2024 ?iii;;2014 S. MOHANTY SOURT O lorder ptd. 2024-10-03 e
439/2024(05.10.2024  [Fo2007"  lG. SAHOO SOV MO lorder ptd. 2023-01-05 BATL-1
441/2024(05.10.2024  [F2UR70C . gaTT TV MO lorder ptd. 9999-12-31 BATL-2
443/2024(05.10.2024 [0 A T A SOV MO lorder ptd. 2024-03-21 BATL-1
444/2024(05.10.2024  [2(5)7  lux. pRaDEAN SOURT MO lorder ptd. 2024-10-03 e NCH_ S
446/202405.10.2024 105" e k. BARIK SOURT MO lorder ptd. 2024-10-03 N ANCHA1
447/2024(05.10.2024 |10 017 IBK SWAIN TOURT MO lorder ptd. 2024-11-19
448/2024(05.10.2024 oo [ DRREERATE TOURT MO lorder ptd. 2024-10-04 BATL-1
450/2024(05.10.2024  [P219)° Rk sawoo TOURT MO lorder ptd. 2024-10-04 R ANCH-7
452/2024(05.10.2024  [Fo VP |n MOHANTY SOV MO lorder ptd. 2024-09-05 BATL-1
453/202405.10.2024 ?géi;;zo17 DILLIP SAMAL SOURT MO lorder ptd. 2024-10-04 e NCH- 6
455/2024(05.10.2024  [oL270 |p K MOHANTY SOURT MO lorder ptd. 2024-09-27
459/2024(05.10.2024 10765 /7024 |7 P BEHURA SOURE MO lorder pd. 2024-10-04
461/2024(05.10.2024 "2 {5)° lmk. earT SOV MO lorder ptd. 2024-10-04 e
462/2024(05.10.2024 7oy R0 |G JAYASTNGH SOURT MO lorder pd. 2024-10-04
464/202405.10.2024 ?gégé;zoz4 A.K. BEHERA SOURE MO lorder pd. 2024-10-04
466/2024(05.10.2024 |07 - |A. SUNDARAY SOURT MO lorder ptd. 2024-10-04 N NCH 3




WP (C) - NIRANJAN COURT NO. o WRIT
467/2024|05.10.2024 13875/2024 |SINGH (1) C. 5 Order Dtd. 2024-10-04 BRANCH-8

WP (C) - SANJIB KUMAR COURT NO. ol
469/2024|05.10.2024 20539/2024 BHANJADEO C. 5 Order Dtd. 2024-10-04

WP (C) - COURT NO. L
470/2024|05.10.2024 23635/2024 T.K. NAYAK |[C. 1 Order Dtd. 2024-11-06

WP (C) - COURT NO. L
472/2024|05.10.2024 23635/2024 A. SUNDARAY [C. 1 Order Dtd. 2024-11-06

GYANENDRA

473/2024(05.10.2024 |["PEBFET  lcpaNDRA C. COURT NO- o rder Dtd. 2024-10-04 BAIL-2

10525/2024 1

SWAIN

WP (C) - B.R. COURT NO. i
474/202405.10.2024 |5 o000 [omiaparT C. . Order Dtd. 2024-11-05

ABLAPL- COURT NO.
475/2024/05.10.2024 700 "o [P K MISHRA  C. N Order Dtd. 2024-10-04

ABLAPL-  |BALARAM COURT NO.
477/202405.10.2024 [T 000 L | TneH C. . Order Dtd. 2024-10-04 BAIL-2

WP (C) - COURT NO. i
478/2024(05.10.2024 |5, 0% o, |T.K. NAYAK C. N Order Dtd. 2024-11-05

ABLAPL-  |ABINASH COURT NO.
479/2024|05.10.2024 10608/2024 |SUNDARAY C. 1 Order Dtd. 2024-10-04

WP (C) - COURT NO. i
481/2024|05.10.2024 24264/2024 M. NAYAK C. 1 Order Dtd. 2024-11-06

ABLAPL- COURT NO.
482/2024(05.10.2024 [T 000 0 IS GHOSH C. . Order Dtd. 2024-09-24 BAIL-1

ABLAPL-  |LAMBODOR COURT NO.
483/2024|05.10.2024 10617/2024 ACHART C. 1 Order Dtd. 2024-10-04

CRLMC- COURT NO.
484/2024|05.10.2024 3559/2024 R.K.MALLICK |C. 1 Order Dtd. 2024-10-03

WP (C) - COURT NO. o
485/2024|05.10.2024 24898/2024 T.K. NAYAK |[C. 1 Order Dtd. 2024-10-04

ABLAPL- COURT NO.
486/202405.10.2024 |00 o |SAMIR BARIK |C. . Order Dtd. 2024-10-04 BAIL-1

CRLA- COURT NO.
487/2024|05.10.2024 810/2024 S.DASH C. 3 Order Dtd. 2024-10-04

CRLMP- AMLAN SHAKTI COURT NO.
488/2024|05.10.2024 1344/2024 |PAUL C. 3 Order Dtd. 2024-10-03

WP (C) - BASUDEV COURT NO. ol
489/2024|05.10.2024 22218/2024 BARTK C. 3 Order Dtd. 2024-10-04
490/202405.10.2024 |ABLAPL-  |DEBENDRA C. COURT NO. [Order Dtd. 2024-10-04




110731/2024 |SWAIN 3
WP (C) - ABHAYA KUMAR COURT NO. e
491/202405.10.2024  |ooor ooy ooy 3 Order Dtd. 2024-10-03
CMP- COURT NO.
492/2024(05.10.2024  |J0o oo, [A.MOHANTY 5 Order Dtd. 2024-10-04
ABLAPL- MRUTUNJAYA COURT NO.
493/2024(05.10.2024 [T 000 o ey 5 Order Dtd. 2024-10-04
WRIT
WP (C) - COURT NO. L BRANCH
494/2024(05.10.2024 |7, 207 o [P.K. JENA 3 Order Dtd. 2024-10-04 (DTVISTON
BENCH-3)
WP (C) - COURT NO. L
495/202405.10.2024 |7 o007 0o, |S. MOHARANA 3 Order Dtd. 2024-10-04
WP (C) - COURT NO. o
496/202405.10.2024 |5, 0o0" o, |S. MOHARANA 3 Order Dtd. 2024-10-04
ABLAPL- COURT NO.
497/202405.10.2024 700070 0 |0 KAMILA 5 Order Dtd. 9999-12-31 BAIL-1
WP (C) - COURT NO. i
498/202405.10.2024 |5, 00”0, |S K. NAYAK N Order Dtd. 2024-11-06
WP (C) - COURT NO. Ca
499/202405.10.2024 |5, 000" 0, |A.MOHANTY N Order Dtd. 2024-10-04
WP (C) - PRAKASH COURT NO. e
500/202405.10.2024 |7, 020 0000 |CnouDRURY N Order Dtd. 2024-10-04
WRIT
WP (C) - B.N. COURT NO. o BRANCH
501/2024(05.10.2024 | 00”000 ol oo c Order Dtd. 2024-11-08 (DTVISTON
BENCH-1)
WP (C) - PRAKASH COURT NO. e
502/2024(05.10.2024 |, 020000, |GnounaRy c Order Dtd. 2024-10-04
WPC (OAC) - COURT NO. o
503/2024(05.10.2024 |, .2~ 0 [P.K. BEHERA c Order Dtd. 2024-09-18 OA Branck
WP (C) - PRAKASH COURT NO. e
504/2024(05.10.2024 |, 000’0004 |CROUDRURY c Order Dtd. 2024-10-04
WP (C) - COURT NO. s
505/2024(05.10.2024 |5, 000”0, |G.D.MALLICK c Order Dtd. 2024-10-04
WP (C) - PRAKASH COURT NO. e
506/2024(05.10.2024 |5, 000 000 0 o D RURY c Order Dtd. 2024-10-04
WP (C) - COURT NO. Cial WRIT
507/202405.10.2024 o000, |S.P. DASH c Order Dtd. 2024-10-01 BRANCH-5
WP (C) - COURT NO.
508/2024(05.10.2024 ;L0200 |T.SHAIN c Order Dtd. 2024-10-03
WP (C) - COURT NO. il
509/2024|05.10.2024 |}, 23" 0o, |A.K.ROUL c Order Dtd. 2024-10-03
WP (C) - COURT NO. Cial WRIT
510/2024(05.10.2024 | o-2 oo, N.K. ROUT c Order Dtd. 2024-10-01 BRANCH-4




WP (C) -

COURT

NO.

511/202405.10.2024 21907 |p.K.NATK : Order Dtd. 2024-10-03
512/2024/05.10.2024 |07 (5)°  IN.R. PANDA SOV MO lorder prd. 2024-10-01 e NCH-4
513/2024(05.10.2024 §§§22;2024 B.K.SETH EOURT NO-lorder ptd. 2024-10-03
514/2024(05.10.2024 |02 ()°  Ip.p. pas COURT MO lorder prd. 2024-10-01 e NCH2
515/202405.10.2024 52 (9)7  IM.R. BARIK 5o %t MO lorder ptd. 2024-07-18 N NCH-8
516/2024(05.10.2024 ?gég;;2024 K.C. SWAIN iOURT NO-lorder ptd. 2024-11-06

517/2024 05.10.2024 25532;2024 A. K. BEHERA SoUKT MO lorder ptd. 2024-10-23
518/202405.10.2024 ?iég;;2024 B. DAS So X MO lorder ptd. 2024-10-01
519/2024(05.10.2024 T§f§518 D.K. NATK ggURT NO-lorder Dtd. 2024-10-03 i;i;gL
520/2024(05.10.2024 ?iégg;2024 R. K. SAHOO SgURT NO-lorder ptd. 2024-10-01
521/2024(05.10.2024 223?;023 S. MALLICK SgURT NO-lorder ptd. 2024-10-04 i;igiL
522/2024(05.10.2024 giésg;2024 R. K. SAHU SSURT NO-lorder ptd. 2024-10-01
523/2024(05.10.2024 1, {5)° CHARAN So X MO lorder ptd. 2024-10-04 e NCH-4

MOHAPATRA
524/2024(05.10.2024 222535024 iﬁiEEEA SSURT NO-lorder ptd. 2024-10-04
MAHARANA

525/2024|05.10.2024 ?iég;;2024 K. C. SWAIN SSURT NO-lorder ptd. 2024-10-01
526/2024|05.10.2024 ?§§253;024 B B ROUT SSURT NO-lorder ptd. 2024-10-04 BAIL-2
527/2024|05.10.2024 ?iéjz;2024 C. R. NAYAK SSURT NO-lorder Dtd. 2024-10-03
528/2024(05.10.2024 ?gg?52524 ﬁiﬁi?i?iiDA SOURT NO-lorder ptd. 2024-04-18 BAIL-1
529/2024(05.10.2024 §§é8;;2024 C. R. NAYAK SOURT NO-lorder ptd. 2024-10-03
530/2024(05.10.2024 3. 1507 l.c. gmNa SOURT MO lorder ptd. 2024-10-03 e NCH- 6
531/2024(05.10.2024 ggégg;2024 iiﬁéﬁTAN SOURT NO-lorder ptd. 2024-11-06




WP (C) -

COURT

NO.

532/202405.10.2024 107 e, R. NAVAK : Order Dtd. 2024-10-03
WP (C) - COURT NO. e
533/2024(05.10.2024 71507 v, pas : Order Dtd. 2024-10-03
WP (C) - COURT NO. o
534/202405.10.2024 3= C)7  R.K ROUT : Order Dtd. 2024-10-04
CRLMC- BALARAM COURT NO.
535/202405.10.2024  |5nDEC0 - BALAR : Order Dtd. 2024-10-03
CRLA- COURT NO.
536/202405.10.2024 | S24°  |B.B ROUT : Order Dtd. 2024-10-03
MISC.
537/2024(05.10.2024 |FROT B.K. SWAIN COURT NO. | Ger Dtd. 2024-09-25 APPEAL
17/2011 1
SEC.
BLAPL- BALARAM COURT NO.
538/202405.10.2024  [ooym o e : Order Dtd. 2024-10-04 BATL-2
WP (C) - COURT NO. o
539/202405.10.2024  |p= )7 |R. MOHANTY : Order Dtd. 2024-09-24
MISC.
540/2024(05.10.2024 |TROT T. BARIK COURT NO. | Ger Dtd. 2024-09-25 APPEAL
17/2011 5
SEC.
WP (C) - COURT NO. -
541/202405.10.2024 [0 (2 |7, pasH : Order Dtd. 2024-10-03
BLAPL- PRITAM KUMAR COURT NO.
542/202405.10.2024 [ AClT o : Order Dtd. 2024-10-04
WP (C) - COURT NO. o
543/2024/05.10.2024 21207 N, K. ROUT : Order Dtd. 2024-10-03
BLAPL- SANJIB KUMAR COURT NO.
544/2024(05.10.2024 oA e : Order Dtd. 2024-10-04
TRP (C) - COURT NO. L
545/202405.10.2024 |00 /o> |H. K. PATRA P Order Dtd. 2024-11-11
WP (C) - BHOJARAJ COURT NO. B B
546/202405.10.2024 o el BI0S : Order Dtd. 9999-12-31
TRP (C) - COURT NO. L
547/202405.10.2024  [,07/C)°  D. K. PANDA P Order Dtd. 2024-11-04
ABLAPL- COURT NO.
548/2024(05.10.2024 |70 c00 0004 | KAMILA P Order Dtd. 2024-10-04
TRP (C) - COURT NO. L
549/2024105.10.2024 591/2024 K. R. JENA 16 Order Dtd. 2024-11-04
ABLAPL- COURT NO.
550/2024(05.10.2024 550500 |7 KAMILA - Order Dtd. 2024-08-06 BATL-2
TRP (C) - COURT NO. o
551/202405.10.2024 |37 o0 |7, B. KAR P Order Dtd. 2024-11-04
TRP (C) - COURT NO. L
552/202405.10.2024  |3000C0° A, MOHANTY P Order Dtd. 2024-11-04




WP (C) - COURT NO. i

553/2024105.10.2024 |, 505 505, M. D. BISWALC. 16 Order Dtd. 2024-11-04
BLAPL- COURT NO.

554/2024|05.10.2024 5833/2024 SAMIR BARIK |[C. 16 Order Dtd. 2024-10-04 BAIL-2
WP (C) - COURT NO. ol

555/2024|05.10.2024 24861/2024 D. NAYAK C. 16 Order Dtd. 2024-10-03
BLAPL- COURT NO.

556/2024|05.10.2024 6237/2024 SAMIR BARIK |[C. 16 Order Dtd. 2024-10-04
WP (C) - COURT NO. ol

557/2024|05.10.2024 24586/2024 P. K. LENKA [C. 16 Order Dtd. 2024-10-03
WP (C) - COURT NO. ol

558/2024|05.10.2024 24127/2024 G. JAYSINGH |[C. 16 Order Dtd. 2024-09-30
BLAPL- COURT NO.

559/2024(05.10.2024 [/ 00", |SAMIR BARIK |C. e Order Dtd. 2024-10-04
WP (C) - COURT NO. ol

560/2024(05.10.2024 |7, 20", 0, |S. SAMAL C. e Order Dtd. 2024-10-03
CMP- COURT NO.

561/2024|05.10.2024 1053/2024 R. K. BARIK [C. 16 Order Dtd. 2024-10-04
BLAPL- COURT NO.

562/2024/05.10.2024 2912/2024 D SAHOO C. 1o Order Dtd. 2024-10-04
WP (C) - COURT NO. il

563/2024|05.10.2024 24517/2024 C. R. NAYAK |[C. 12 Order Dtd. 2024-10-03
BLAPL- COURT NO.

565/2024(05.10.2024 [ Jo ", |SUBAS SAMAL C. g Order Dtd. 2024-10-04
WP (C) - COURT NO. ol

566/2024|05.10.2024 24525/2024 C. R. NAYAK |[C. 1o Order Dtd. 2024-10-03
BLAPL- COURT NO.

567/2024|05.10.2024 161/2024 S K MOHANTY |[C. 19 Order Dtd. 2024-09-05 BAIL-2
BLAPL- COURT NO.

568/2024|05.10.2024 5313/2024 SUBAS SAMAL [C. 19 Order Dtd. 2024-10-04
WP (C) - COURT NO.

569/2024|05.10.2024 24818/2024 RANJIT SAMAL [C. 12 Order Dtd. 2024-10-03
WP (C) - TUSHAR KANTA COURT NO. ol

570/2024|05.10.2024 24572/2024 |NAYAK C. 12 Order Dtd. 2024-10-03
BLAPL- COURT NO.

571/2024(05.10.2024 |0 o"0 o, |S ROUT C. 1 Order Dtd. 2024-10-03 BAIL-1
WP (C) - TUSHAR KANTA COURT NO. il

572/202405.10.2024 24657/2024 NAYAK C. 19 Order Dtd. 2024-10-03
WP (C) - COURT NO. ol

573/2024|05.10.2024 24528/2024 M.N.MOHANTY |C. 19 Order Dtd. 2024-10-03

574/2024(05.10.2024  [BLAPL- R KHATUN C. COURT NO. [Order Dtd. 2024-10-04




14459/2024 | 12
575/202405.10.2024 ?Eig;;2024 iﬁﬁiéPTA SSURT NO- lorder Dtd. 2024-10-03
PATTANAYAK
576/202405.10.2024 25222;2024 RANJIT SAMAL igURT NO- lorder Dtd. 2024-10-03
577/2024|05.10.2024 25222;2024 RANJIT SAMAL igURT NO- lorder Dtd. 2024-10-03
579/2024(05.10.2024 giig;;zoz4 M.NATK SSURT NO- lorder Dtd. 2024-10-03
580/2024 |05.10.2024 222535024 J R BISWAL igURT NO- lorder Dtd. 2024-10-04
581/2024 05.10.2024 ?iégi;2024 A.PANDA TOURT MO lorder ptd. 2024-10-03
582/2024 05.10.2024 25253;024 R K MALLICK igURT NO- lorder Dtd. 2024-10-04
583/202405.10.2024 ?iégi;2024 M.NATK igURT NO- lorder Dtd. 2024-10-03
584/2024|05.10.2024 §§§88;2024 RANJIT SAMAL ggURT NO- lorder Dtd. 2024-10-03
585/2024 05.10.2024 §2§23;024 R K MALLICK ggURT NO- lorder Dtd. 2024-10-04
586/2024 05.10.2024 ?iég;;2024 K.C.SAMAL igURT NO-lorder ptd. 2024-10-03
587/202405.10.2024 §§§§35024 ANUPAM DASH ngRT NO- lorder Dtd. 2024-10-04
588/2024 05.10.2024 §g£22;2024 K.K.RATH ngRT NO- lorder Dtd. 2024-10-03
589/202405.10.2024 22222;2024 B.B.MALLICK igURT NO- lorder Dtd. 2024-10-03
590/2024(05.10.2024 ?iég;;2024 P.K.PARIDA gSURT NO- lorder Dtd. 2024-10-03
591/2024 |05.10.2024 25231;2024 J.R.BEHERA gSURT NO- lorder Dtd. 2024-10-03
592/2024(05.10.2024 §?§535024 T.R. DAS SSURT NO- lorder Dtd. 2024-10-03
593/2024(05.10.2024 25§535024 AP SAHOO igURT NO-lorder ptd. 2024-10-04 BATL-1
594/2024(05.10.2024 000707 vk swaTN TOURT MO lorder ptd. 2024-10-03 BATL-2
WRIT
595/2024 |05.10.2024 ?iéié;ZOZl S.K. NAYAK ESURT NO-lorder ptd. 2024-10-04 ?§?$§210N
BENCH-1)
596/2024 |05.10.2024 iggg/2024 B. BEHERA SSURT NO-lorder ptd. 2024-10-30
WRIT
597/2024 |05.10.2024 ?iéié;zozl M. SAMANTRAY SSURT NO- lorder Dtd. 2024-10-04 ?iﬁggglou
BENCH-1)




BLAPL- COURT NO.
598/202405.10.2024 | g o0, |SC DASH 0 Order Dtd. 2024-10-04 BAIL-1
WRIT
WP (C) - COURT NO. A BRANCH
599/2024(05.10.2024 | o o0 |S.P. SAHOO 20 Order Dtd. 2024-10-04 (DTVISTON
BENCH-1)
WRIT
WP (C) - COURT NO. o BRANCH
600/2024[05.10.2024 |1 e o0, 0 [K. SAHOO 20 Order Dtd. 2024-10-04 (DIVISION
BENCH-1)
WP (C) - H. K. COURT NO. o
601/2024/05.10.2024 |50 000 0004 [uomanTa 0 Order Dtd. 2024-10-03
TRP (C) - COURT NO. o
602/2024(05.10.2024 |, 0 S0, |P. JENA iy Order Dtd. 2024-11-11
TRP (C) - COURT NO. L
603/2024/05.10.2024 |70 000, |S. BARIK iy Order Dtd. 2024-11-11
WP (C) - G. C. COURT NO. Al
604/2024105.10.2024 )/ cor o000 SonnaRAy i Order Dtd. 2024-10-03
WP (C) - G. C. COURT NO. il
605/2024(05.10.2024 |, 00l o000 | SoNDARAY p Order Dtd. 2024-10-01
ABLAPL-  [BIJAY KUMAR COURT NO.
607/202405.10.2024 |70 00 00y nmaERA iy Order Dtd. 2024-10-01
BLAPL- MANOJ KUMAR COURT NO.
608/2024105.10.2024 [T o0 ot iy Order Dtd. 2024-10-04 BAIL-2
ABLAPL-  |MANOJ KUMAR COURT NO.
609/2024(05.10.2024 [, 0o Ioant e Order Dtd. 2024-10-04
ABLAPL- COURT NO.
610/202405.10.2024 |0 0, [H. K. PATRA i Order Dtd. 2024-10-04
ABLAPL-  |AMLAN SHAKTI COURT NO.
611/2024(05.10.2024 [l o0 (oot e Order Dtd. 2024-10-04 BAIL-1
ABLAPL- COURT NO.
612/202405.10.2024 [\ " o, |S. CHOUDHURY P Order Dtd. 2024-10-04 BAIL-1
BLAPL- MANOJ KUMAR COURT NO.
613/2024105.10.2024 0000 loanT P Order Dtd. 2024-10-04
BLAPL- MANOJ KUMAR COURT NO.
614/2024105.10.2024 |00 0 oant iy Order Dtd. 2024-10-04 BAIL-2
CRLMC- SIBA PRASAD COURT NO.
615/2024105.10.2024 2,000 0 | ShHo0 5 OLD Order Dtd. 2024-09-04
BLAPL- COURT NO.
616/2024/05.10.2024 |-, |S. CHOUDHURY 1s Order Dtd. 2024-09-25 BAIL-2
BLAPL- JADUNATH COURT NO.
617/2024/05.10.2024 |0 2000 [orapHAN 1 Order Dtd. 2024-11-14
WP (C) - COURT NO. o
618/2024/05.10.2024 |, 0.t o0, , [SURENDRA DAS 1 Order Dtd. 2024-11-22




619/2024(05.10.2024 ?§§§§35024 géU?ﬁAY igURT NO- lorder Dtd. 2024-10-01
620/2024(05.10.2024 25;25;524 SURENDRA DAS SOURT NO- lorder Dtd. 2024-09-27
621/2024(05.10.2024 §§5255024 J. C. BARAL SOURT NO-lorder ptd. 2024-09-30
622/2024(05.10.2024 §8§§35024 B. N. SAHU SOURT NO- lorder Dtd. 2024-09-24
623/2024(05.10.2024 g$§§35024 B. N. SAHU SOURT NO- lorder Dtd. 2024-10-03
624/2024(05.10.2024 §§§%35024 ;ﬁigﬁiDggMAR SOURT NO- lorder Dtd. 2024-10-03
625/2024 (05.10.2024 ?ié§£;2024 KIRTAN DANG SOURT MO lorder ptd. 2024-10-01
626/2024 (05.10.2024 ?§§?§35024 giiggi;H SOURT NO- lorder Dtd. 2024-10-04
627/2024(05.10.2024 25253;024 g;ﬁgiAKUMAR SOURT NO- lorder Dtd. 2024-10-04
628/2024(05.10.2024 §§253;024 ?igéN SHAKTI SOURT NO- lorder Dtd. 2024-10-04
629/2024(05.10.2024 32253;024 S. C. DAS SOURT NO- lorder Dtd. 2024-10-03
630/2024(05.10.2024 222235024 S.BARIK gOURT NO-lorder ptd. 2024-10-03
631/2024(05.10.2024 222535024 S. C. DAS SOURT NO- lorder Dtd. 2024-10-03 BATL-1
632/2024(05.10.2024 §§2255024 S.BARIK SOURT NO- lorder Dtd. 2024-10-03
633/2024(05.10.2024 §$E¥S;oz4 P.K.MOHANTY SOURT NO- lorder Dtd. 2024-10-03
634/2024(05.10.2024 ?§22§32024 EiﬁiiNgARIK SOURT NO- lorder Dtd. 2024-10-04
635/2024(05.10.2024 §§2235024 ANUPAM DASH SOURT NO- lorder Dtd. 2024-10-03
636/2024(05.10.2024 ???253;024 M. R. BARIK SOURT NO- lorder Dtd. 2024-09-27
637/2024(05.10.2024 322235024 R.CH.ROUT SOURT NO-lorder Dtd. 2024-10-03
638/2024(05.10.2024 2?2252624 ZiﬁéopRASAD SOURT NO- lorder Dtd. 2024-05-16
639/2024(05.10.2024 o000 R SOURT MO lorger pta. 2024-10-03 BATL-2
640/2024(05.10.2024 giégg;zoz4 SURENDRA DAS SOURT NO- lorder Dtd. 2024-10-04
641/2024(05.10.2024 222?5854 EéﬁiNgigL SOURT NO-lorder ptd. 2024-03-11
642/2024(05.10.2024  [72(C)°  [SUBASH CH SOV MO lorder ptd. 2024-10-04




ABLAPL- COURT NO.
643/2024(05.10.2024 3624/2024 H. K. PATRA [C.O. 5 Order Dtd. 2024-05-14 BAIL-1
WP (C) - COURT NO. L
644/2024(05.10.2024 25028/2024 J. SAHOO C.0. 6 Order Dtd. 2024-10-08
WP (C) - COURT NO. o
645/2024(05.10.2024 24777/2024 B BEHERA C.0. 6 Order Dtd. 2024-10-04
CRLA- COURT NO.
646/2024(05.10.2024 906/2024 S. K. PRUSTY |C.O. 6 Order Dtd. 2024-10-04
BLAPL- RAJAKISHORE COURT NO.
647/2024(05.10.2024 9752/2024 |SAHOO C.0. 6 Order Dtd. 2024-10-04
WP (C) - COURT NO. o
648/2024(05.10.2024 24281/2024 A. K. ROUT C.0. 6 Order Dtd. 2024-10-04
CRLMC- COURT NO.
649/2024(05.10.2024  |Z2200 ) |S BISWAL C.0. |5 oD Order Dtd. 2024-10-05
BLAPL- COURT NO.
650/2024/05.10.2024 | ;=00 0, [R.B. MISHRA |C.O. |7 o Order Dtd. 2024-10-04 BAIL-2
ABLAPL- COURT NO.
651/202405.10.2024  [g." ', |7 PRADHAN  [C.O. 77’0 Order Dtd. 2024-10-04
BLAPL- COURT NO.
652/202405.10.2024 g0 o, |R.B. MISHRA C.O. | 7¥ "o Order Dtd. 2024-10-04 BAIL-1
BLAPL- COURT NO.
653/2024(05.10.2024 72500 | |SK NAYAK C.0. |5 oD Order Dtd. 2024-10-05 BAIL-1
ABLAPL- COURT NO.
654/2024(05.10.2024 9231/2024 SK NAYAK C.0. > OLD Order Dtd. 2024-10-05
BLAPL- COURT NO.
655/202405.10.2024 g oo, |T.R. DAS c.o. |2 orp Order Dtd. 2024-10-04
RPFAM- TRILOCHAN COURT NO. FIRST
656/2024(05.10.2024 186/2024 BAG C.0. > OLD Order Dtd. 2024-10-04 ADPEAL
ABLAPL- COURT NO.
657/202405.10.2024 | 220 © . |S.CHOUDHURY |C.O. | -¥ "o Order Dtd. 2024-09-24
ABLAPL- COURT NO.
658/202405.10.2024 |0 " |S.CHOUDHURY |C.0. | -¥ "o Order Dtd. 2024-09-24 BAIL-2
RPFAM- TRILOCHAN COURT NO. FIRST
659/2024(05.10.2024 186/2024 BAG C.0. > OLD Order Dtd. 2024-10-04 APPEAL
BLAPL- COURT NO.
660/2024(05.10.2024 9773/2024 D. PARIDA C.0. > OLD Order Dtd. 2024-10-04
BLAPL- COURT NO.
661/2024(05.10.2024 9769/2024 J. R. NAYAK [C.O. > OLD Order Dtd. 2024-10-04
BLAPL- JADUNATH COURT NO.
662/2024(05.10.2024 9062/2024 |PRADHAN C.0. > OLD Order Dtd. 2024-10-04
BLAPL- COURT NO.
663/2024(05.10.2024 6938/2024 SURENDRA DAS C.O. > OLD Order Dtd. 2024-10-04 BAIL-2
WP (C) - PRASANTA ol
069/2024|05.10.2024 24558/2024 KUMAR PATRI GENERAL Order Dtd. 2024-10-03
070/202405.10.2024  |[WA- [PRASANTA GENERAL Order Dtd. 2024-09-26 WRIT




|960/2024 KUMAR PATRI APPEAL
071/202405.10.2024 i?jigg;3 RAJA DASH  |GENERAL Order Dtd. 2024-09-26 §§$¥§T§§
074/2024(05.10.2024  [;7 517 [IREOLE GENERAL Order Dtd. 2023-09-15 R ANCH2
087/202405.10.2024 ??22?3;024 Ei?ﬁ KUMAR | GENERAL Order Dtd. 2024-09-30 BATL-1
158/2024(05.10.2024 ?gé81;2023 ;iiAT KUMAR | cENERAL Judgement Dtd. 2024-10-03 giiECH—S
186/202405.10.2024 §22555024 EigigiﬁAROUT GENERAL Order Dtd. 2024-10-04
196/202405.10.2024 ?§§2535024 giﬁiLSWARUP GENERAL Order Dtd. 2024-10-04
201/2024(05.10.2024 ABLAPL- géiEQSH GENERAL Order Dtd. 2024-10-04

10867/2024 | ;2 0AS
213/2024(05.10.2024 2??53;024 g;ﬁgﬁiESH GENERAL Order Dtd. 2024-10-04 BAIL-1
222/2024/05.10.2024 ?§§2532024 gigégIP GENERAL Order Dtd. 2024-10-04 BATL-1
225/2024(05.10.2024 ié;/zooz EﬁﬁiiNEiNDA GENERAL Order Dtd. 2024-10-04 ig;gii
231/2024(05.10.2024 gggf?;oz4 gﬁRiﬁAKASH GENERAL Order Dtd. 2024-10-05
236/2024(05.10.2024 ?Ségé;2024 EigigiﬁAROUT GENERAL Order Dtd. 2024-10-04
238/2024(05.10.2024 g?g}gé;4 EigigiﬁAROUT GENERAL Order Dtd. 2024-10-03

CONTC— BIKAS
239/20241/105.10.2024 1138/2023 CHANDARA GENERAL Order Dtd. 2024-10-04 CONTEMPT

MOHANTY

277/2024(05.10.2024 §i£8;;2024 ggiggiRA GENERAL Order Dtd. 2024-09-30
287/2024|05.10.2024 25282;2024 EEEEggRA GENERAL Order Dtd. 2024-10-03
294/2024|05.10.2024 §§£8;;2024 EEEEEQRA GENERAL Order Dtd. 2024-10-03
301/2024(05.10.2024 §§§§;;2024 EEEEEQRA GENERAL Order Dtd. 2024-10-03
311/2024(05.10.2024 25{32;2024 ggﬁgiiRA GENERAL Order Dtd. 2024-10-04
319/2024/05.10.2024 ggégé;2o24 ggﬁgiiRA GENERAL Order Dtd. 2024-10-01
326/2024/05.10.2024 giéig;2024 ggiggiRA GENERAL Order Dtd. 2024-10-03
329/2024(05.10.2024 ?gégé;2024 EEEEEERA GENERAL Order Dtd. 2024-10-03




WP (C) - DEBENDRA .
333/2024/05.10.2024 24221/2024 BEHERA GENERAL Order Dtd. 2024-10-03

WP (C) - DEBENDRA L
342/2024|105.10.2024 24223/2024 |BEHERA GENERAL Petition

WP (C) - MANOJ KUMAR B B WRIT
355/2024105.10.2024 8932/2021 |RANA GENERAL Order Dtd. 2021-03-16 BRANCH-3

WP (C) - DEBENDRA .
359/2024(05.10.2024 94035/2024 BEHERA GENERAL Order Dtd. 2024-09-30

WP (C) - DEBENDRA .
361/20241(05.10.2024 94229/2024 BEHERA GENERAL Order Dtd. 2024-10-04

WP (C) - DEBENDRA o
365/2024|105.10.2024 24492/2024 BEHERA GENERAL Order Dtd. 2024-10-03

WP (C) - DEBENDRA .
369/20241(05.10.2024 94764/2024 BEHERA GENERAL Order Dtd. 2024-10-04

WP (C) - DEBENDRA o
373/2024|105.10.2024 24802/2024 BEHERA GENERAL Order Dtd. 2024-10-05

WP (C) - DEBENDRA o
377/2024|105.10.2024 24746/2024 BEHERA GENERAL Order Dtd. 2024-10-05

WP (C) - DEBENDRA o
378/20241(05.10.2024 94817/2024 BEHERA GENERAL Order Dtd. 2024-10-05

WP (C) - DEBENDRA .
379/20241(05.10.2024 93111/2024 BEHERA GENERAL Order Dtd. 2024-09-30

LAA- MANOJ KUMAR FIRST
419/2024105.10.2024 110/2019 RANA GENERAL Order Dtd. 2024-09-30 APPEAL

WP (C) - DEBENDRA .
422/2024105.10.2024 24062/2024 |BEHERA GENERAL Order Dtd. 2024-09-30

BLAPL- PRAKASH
424/2024|105.10.2024 6764/2024 |PRADHAN GENERAL Order Dtd. 2024-10-03

CRLMP- NALINI KUMAR
425/2024|105.10.2024 1333/2024 |JENA GENERAL Order Dtd. 2024-10-04

MISC.

MACA- SATYAPADA

427/2024105.10.2024 78/2024 SHARMA GENERAL Order Dtd. 2024-10-05 APPEAL
SEC.

LAA- MANOJ KUMAR FIRST
431/2024105.10.2024 10/2015 RANA GENERAL Order Dtd. 2024-10-04 APPEAL

WP (C) - DEBENDRA .
437/2024105.10.2024 18445/2024 BEHERA GENERAL Order Dtd. 2024-09-30

WP (C) - DEBENDRA
458/2024|05.10.2024 24061/2024 BEHERA GENERAL Order Dtd. 2024-09-30

WP (C) - DEBENDRA .
468/2024|105.10.2024 94165/2024 BEHERA GENERAL Order Dtd. 2024-10-05

WP (C) - DEBENDRA .
471/2024|05.10.2024 94142/2024 BEHERA GENERAL Order Dtd. 2024-10-05




WP (C) - DEBENDRA .
476/2024/05.10.2024 2414072024 |BEHERA GENERAL Order Dtd. 2024-10-05
WP (C) - DEBENDRA o
480/2024/05.10.2024 24136/2024 [BERERA GENERAL Order Dtd. 2024-10-05
CMP- SURYAKANTA
578/2024(05.10.2024 511/2024  |pATAT GENERAL Order Dtd. 2024-10-04
WP (C) - WRIT
156/2024/05.10.2024 10787 /2024 M MOHANTY GENERAL BRANCH- 6
BLAPL-
182/2024/05.10.2024 0551/2024 |° BASTIA GENERAL
WA- WRIT
185/2024/05.10.2024 172/2020 |B DAS GENERAL ADDEAL
188/202405.10.2024 WP (C)~ K C PANDA  |GENERAL
Y 24312/2024
191/2024(05.10.2024 |FA-56/2002|D N SARANGI |GENERAL FIRST
Y APPEAL
ABLAPL-
193/2024/05.10.2024 5008/2024 |b BHOI GENERAL BATL-2
WP (C) - WRIT
195/2024/05.10.2024 24752021 | VMOHANTY GENERAL BRANCH-4
CRLA- CRIMINAL
198/2024/05.10.2024 412/2015 |J P BEHERA |GENERAL ADDEAL
200/20241(05.10.2024 We (C) - R SAMAL GENERAL
s 21479/2012
WRIT
WP (C) - BRANCH
203/2024(05.10.2024 29283/2010 | C BARIK GENERAL (DTVISION
BENCH)
204/2024(05.10.2024 RO G C BARIK GENERAL
i 19/2004
205/202405.10.2024 |"E(C)- R NAYAK GENERAL
i 15172/2014
206/2024(05.10.2024 |F 87 S K SAMIM GENERAL
Hh 224/1998
WP (C) - WRIT
207/2024(05.10.2024 12803/2007 M BEHERA GENERAL BRANCH-2
WP (C) - WRIT
208/2024105.10.2024 |, 5 505, |S KHATUA GENERAL BRANCH-6
209/2024(05.10.2024 |WE(C)- M NAYAK GENERAL
11095/2010
210/2024(05.10.2024 WP ()~ DINESH GENERAL

17585/2024




FA-
211/2024|05.10.2024 469/1998 S K SAMIM GENERAL Order Dtd. 2001-12-21
FA- FIRST
214/2024(05.10.2024 230/2000 P K JENA GENERAL APPEAL
CRLMP- WRIT
216/2024/05.10.2024 728/2024 M K NAYAK GENERAL BRANCH-4
WRIT
WP (C) - BRANCH
219/2024/05.10.2024 11646/2023 M PATTANAIK |GENERAL (DIVISION
BENCH-23)
WRIT
WP (C) - BRANCH
220/2024/05.10.2024 28270/2023 D SAMAL GENERAL (DIVISION
BENCH-1)
221/2024/05.10.2024 We (C) - A K SARANGI |GENERAL
23894/2024
MACA— MISC.
223/202405.10.2024 G C BARIK GENERAL APPEAL
893/2006
SEC.
WPC (OAC) -
224/202405.10.2024 457072016 P K BEHERA |GENERAL OA Branct
ABLAPL-
226/202405.10.2024 19924 /2017 S PRASAD GENERAL
MATA- FIRST
227/2024(05.10.2024 3462023 S BISWAL GENERAL APPEAL
SA-
228/2024(05.10.2024 112/1979 D K SAHU GENERAL
CRLMC- CRIMINAL
229/202405.10.2024 2777/2023 S.BARIK GENERAL Order Dtd. 2024-08-27 MISC
242/2024/05.10.2024 ABLAPL- AK SAHOO GENERAL Order Dtd. 2024-08-28 BAIL-2
U 6887/2024 :
CONTC- PetitionAnnexure, Compromise
357/2024(05.10.2024 4669/2023 S. K. NAYAK |GENERAL betition, CONTEMPT
WP (C) - Order Dtd. 2024-10- giiECH
360/2024|105.10.2024 14616/2021 S. K. NAYAK |GENERAL giiiZ;z;in,Annexure,ertten (DIVISION
! BENCH-1)
RVWPET- CIVIL
426/2024|105.10.2024 416/2023 M BARAL GENERAL REVISION
WRIT
WP (C) - BRANCH
428/2024(05.10.2024 28270/2023 J P KAR GENERAL (DIVISION
BENCH-1)
RSA- SECOND
430/2024|05.10.2024 275/2014 T BAG GENERAL APPEAL
WP (C) - WRIT
432/2024(05.10.2024 92310/2015 S MOHARANA |GENERAL BRANCH-5
434/202405.10.2024  |SA- P NAYAK GENERAL SECOND




1393/2000 APPEAL
CMP- WRIT
436/2024105.10.2024 1202/2023 P NAYAK GENERAL BRANCH-1
WA- WRIT
438/2024105.10.2024 2348/2024 R K BARIK GENERAL APPEAL
440/202405.10.2024 "2 (C)~ S N SHARMA |GENERAL
S 101/2016
442/202405.10.2024 |["E(C)- S N SHARMA |GENERAL
Y 21801/2024
TRP (C) -
445/2024|105.10.2024 207/2024 C R KAR GENERAL
TRP (C) -
449/202405.10.2024 | 0 500, |G R DAS GENERAL M.J.C
ABLAPL-
451/2024105.10.2024 9093/2024 B SWAIN GENERAL
CONTC-
454/2024105.10.2024 8003/2023 S BISWAL GENERAL CONTEMPT
CRLMC- CRIMINAL
456/2024105.10.2024 3536/2023 P SETHI GENERAL MISC
WP (C) -
457/2024105.10.2024 20462/2024 C RANA GENERAL
WP (C) - WRIT
460/2024105.10.2024 12899/2024 P N NAYAK GENERAL BRANCH-5
WP (C) - WRIT
463/2024105.10.2024 9474/2024 S DAS GENERAL BRANCH-6
465/2024(05.10.2024 |9 B K SWAIN GENERAL
Y 1124/1975
ABLAPL-
564/2024105.10.2024 10493/2024 PK PAL GENERAL Order Dtd. 2024-09-30
WP (C) - o WRIT
606/2024(05.10.2024 |7, 50, M. R. BARIK |GENERAL Order Dtd. 2024-06-18 ERANCH-S

NIC



